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{c) by when this work would be completed?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIIU): (a) to (¢} The Government has sanctioned barbed wire
fencing to the extent of 3326.14 km along the Indo-Bangladesh border. Out of this,
fencing to the extent of 2708.77 km has been completed. The project is targeted to
be completed by March, 2019.

Para-military forces as organised services

2761. SHRI MAJEED MEMON: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether Government is aware of a judgement passed by Dellhi High Court
observing that Centre must consider all para-military forces-CRPF, BSF, ITBP, CISF
and SSB as organized services to extend them not just financial benefits but better
promotional and deputation avenues in Government, including Non-functional Financial
Upgradation (NFU) from 2006 in terms of the Sixth Pay Commission; and

{b) 1l so, the reaction of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIIIIU): (a) and (b) The Hon’ble High Court of Delhi has given
a judgement on 03.09.2015 to grant the benefit of Non Functional Upgradation
(NFU) as recommended by the 6th Central Pay Commission to Group ‘A" officers
of Central Armed Police Forces (CAPFs). However, the same has been challenged
by filing Special Leave Petition (SLP) before the Hon’ble Supreme Court of India,

which 1s sub-judice.
Upgrading coastal security scheme

2762. SHRIMATI RATANI PATIL:
SHRI RAMDAS ATHAWALE:

Will the Mimister of HOME AFFAIRS be pleased to state:

{a) whether Government is upgrading the coastal security scheme;
{b) 1if so, the State-wise details thereof;

{c) the funds allocated so far and spent in Maharashtra; and

{d) the demands of each State mn this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) to (d) Presently, there is no proposal for upgrading
Coastal Security Scheme. A sum of ¥ 40.93 crore was sanctioned and released to
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the State Government of Maharashtra during the Phase-I of the Coastal Security
Scheme, implementation of which has been completed by 31.03.2011. A sum of
T 7.13 crore has been sanctioned and released to the State Government during the

ongoing Phase-1I of the Scheme.
Touts at Delhi airports

2763. SHRI BALWINDER SINGH BHUNDER:
SHRI SALIM ANSARI:

Will the Minister of HOME AFFAIRS be pleased to state:

{a) whether Delhi airports are the hub for touts and agents harassing foreigners

including women;

{b) 1if so, the details thereof along with the number of cases registered against

touts and agents at Delhi airports during the last two years; and

{c) whether Government has any plan to introduce Tourist Police concept in

India to help foreign tourists and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (b) The details of cases
registered and persons arrested by Delhi Police against touts and agents under “The
prevention of touting and malpractices against Tourist Act-2010” for harassing foreign
tourists {gender-wise) at Delhi airport during 2013, 2014 and 2015 (upto 31.10.2015)

are as under:

Year Foreign tourists-Male Foreign tourists-Female
Cases Persons Cases Persons
registered arrested registered arrested
2013 6 6 1 1
2014 4 4 3 3
2015 2 1 5 5

(upto 31.10.15)

{c) Delhi Police had introduced Tourist Police in the vear 2004, For the safety
and security of the national and international tourists, round the clock, 10 Mobile
PCR Vans (MPVs) of tourist police equipped with guide maps of Delhi’s tourist and
historical places along with other tourist related literature to guide the tourists have
been deployed at India Gate, Palika Bazar, Janpath, Qutub Minar, Humayun Tomb,
IGI Airport Terminal-IlT, New Delhi Railway Station — Paharganj side, New Delhi
Railway Station — Ajmeri Gate side, Rajghat and Red Fort.



